SLP(C) Nos. 15336-15337/2021 etc.

REVISED**
ITEM NOS.1501+1502 COURT NO.1 SECTION XII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition for Special Leave to Appeal (C) Nos. 15336-15337/2021

[Arising out of impugned final judgment and order dated 08-08-2019
in OSA Nos. 59/2015 and 181/2015 passed by the High Court of
Judicature at Madras]

GAYATRI BALASAMY Petitioner(s)
VERSUS

M/S. ISG NOVASOFT TECHNOLOGIES LIMITED Respondent(s)

(IA No. 1600004/2024 - APPROPRIATE ORDERS/DIRECTIONS, TIA No.

11584/2024 - EXEMPTION FROM FILING AFFIDAVIT, IA No. 139626/2021 -
EXEMPTION FROM FILING AFFIDAVIT, IA No. 85689/2024 - INTERVENTION
APPLICATION, IA No. 248130/2024 - INTERVENTION APPLICATION, IA No.

176319/2024 - INTERVENTION APPLICATION, IA No. 100714/2024 -
INTERVENTION APPLICATION, IA No. 100655/2024 - INTERVENTION
APPLICATION, IA No. 100523/2024 - INTERVENTION APPLICATION, IA No.
11583/2024 - PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/
ANNEXURES and IA No. 139625/2021 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES, IA No. 9364/2025 - INTERVENTION

APPLICATION and IA No. 9401/2025 - INTERVENTION APPLICATION)
WITH

SLP(C) No. 21301/2024 (XIV)
(IA No. 286915/2024 - STAY APPLICATION)

SLP(C) No. 17941/2019 (XIV)

SLP(C) No. 7973/2022 (XI-A)
(IA No. 128468/2022 - EARLY HEARING APPLICATION and IA No.
63701/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

SLP(C) No. 4961-4962/2024 (XII)
(FOR ADMISSION)

Diary No. 7789/2024 (XIV)
sgradeTheies NO . 176896/2024-EXEMPTION FROM FILING C/C OF THE IMPUGNED
ggﬂQ%ﬁMENT and IA No.176897/2024-CONDONATION OF DELAY IN REFILING /
GERING THE DEFECTS)

Reason:

SLP(C) Nos. 18656-18663/2024 (IX)




SLP(C) Nos. 15336-15337/2021 etc.

(FOR ADMISSION and I.R. and IA No.184210/2024-PERMISSION TO FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

Civil Appeal No. 8183/2016

Civil Appeal No. 8184/2016

Date : 30-04-2025 These matters were called on for pronouncement of
judgment today.

For Petitioner(s)
Mr. Debmalya Banerjee, Adv.
Mr. Rohan Sharma, Adv.
Mr. Vikas Gogne, Adv.
Mr. Satyam Chaturvedi, Adv.
Mr. Agastya Shelat, Adv.
Ms. Tanvi Seth, Adv.
M/s. Karanjawala & Co., AOR

Mr. Tushar Mehta, SG
Mr. Sudarshan Lamba, AOR
Mr. Kanu Agarwal, Adv.

Mr. Ashwin Shanker, Adv.
Mr. Sanjay Grover, Adv.
Ms. Ridhi Nyati, Adv.
Ms. Vanshika Jain, Adv.
Mr. Shivlal Singh, Adv.
Mr. K.V. Mohan, AOR

Mr. Vaibhav Dang, Adv.

Mr. Amrendra Kumar Mehta, AOR
Ms. Anita Mahapatra, Adv.

Ms. Gunjan Kumari, Adv.

Mr. Jinendra Jain, AOR
Mr. Ajay Jain, Adv.

Mr. Krishna Sharma, Adv.
Ms. Bijay Lakshmi, Adv.
Mr. M.N. Mishra, Adv.
Mr. Manoj Gautam, Adv.
Mr. Kunaal Sharma, Adv.
Mr. Akul Chalia, Adv.
Mr. Harshit Batra, Adv.
Mr. Mitika Choudhary, Adv.
Ms. Shreya Jain, Adv.
Mr. Akshat Jain, Adv.
Mr. R.C. Bansal, Adv.

Mr. T. Harish Kumar, AOR
Mr. Bharathi Subramanian, Adv.
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Shubham P. Chopra, Adv.

Arvind Datar, Sr. Adv.
Nishanth Patil, AOR
M.V. Mukunda, Adv.
Mithun Shashank, Adv.
M.V. Swaroop, Adv.
Payal Chawla, Adv.
Hina Shaheen, Adv.
Arijit Dey, Adv.

Manish K. Bishnoi, AOR
Khubaib Shakeel, Adv.

Saurabh Kirpal, Sr. Adv.
Manmeet Kaur, Adv.
Debmalya Banerjee, Adv.
Rohan Sharma, Adv.
Gurtej Pal Singh, Adv.
Rohan Anand, Adv.

Jai Dogra, Adv.

Liza Vohra, Adv.

Dhruv, Adv.

Karanjawala & Co., AOR

Naresh Markanda, Sr. Adv.
Rohan Markanda, Adv.
Harsheen Madan Palli, Adv.

Chritarth Palli, AOR

Ritin Rai, Sr. Adv.

Benny P. Thomas, Sr. Adv.
Abel Tom Benny, Adv.
Abhishek Kshetarpal, Adv.
Ritika Sinha, Adv.

Ankita Gupta, Adv.
Dhiliban Varadarajan, Adv.
Debasis Jena, Adv.

Prakash Ranjan Nayak, AOR

Tushar Mehta, S.G.
Surjendu Sankar Das, AOR
Annie Mittal, Adv.

Tushar Mehta, S.G.
Nikilesh Ramachandran, AOR
Lovekesh Aggarwal, Adv.
Neelam Rathore, Adv.
Shubham Seth, Adv.
Prakruti Malhotra, Adv.
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Abhinav Sharma, Adv.
Alok Tripathi, AOR

Vikramjit Banerjee, ASG
Sudarshan Lamba, AOR

Rahul G. Tanwani, Adv.
Anantha Narayana M.G., AOR
Shubhendu Anand, Adv.
Tadimalla Bhaskar Gowtham, Adv.
Ayush Anand, Adv.

Sudipto Sircar, Adv.

Aditya Shekhar, Adv.

Rishi Ashok, Adv.

P.D.V. Srikar, Adv.

Aman Shukla, Adv.

Alabhya Dhamija, Adv.
Aditya Kashyap, Adv.
Neeleshwar Pavani, Adv.

M. Chandrakanth Reddy, Adv.

Suvigya Awasthy, Adv.
Sameer Jain, Adv.
Vivek Joshi, Adv.
Rohan Gulati, Adv.
Deepesh Raj, Adv.
Soayib Qureshi, AOR

Tushar Mehta, S.G.
Ankur Mittal, Adv.
Abhay Gupta, Adv.
Nidhi Mittal, Adv.
U.C. Mittal, Adv.
Ikshita Parihar, Adv.
Sanjivan Chakraborty, Adv.
Rakshit Ranjan, Adv.
Ankur Saboo, Adv.
Aviraj Pandey, Adv.
Kaustubh Prakash, AOR
Hita Sharma, Adv.
Tanya Singh, Adv.

Gourab Banerji, Sr. Adv.
George Pothan Poothicote, Adv.
Manisha Singh, Adv.

Jyoti Singh, Adv.

Prakarsh Kumar, Adv.

Rakesh Talukdar, Adv.

T.S. Sundaram, Adv.

Subhro Mukherjee, Adv.
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SLP(C) Nos. 15336-15337/2021 etc.

Mr. Mohit Pandey, Adv.

Ms. Raka Chatterjee, Adv.
Ms. Venkata Supreeth, Adv.
Mr. Arunava Mukherjee, AOR

Mr. Abhishek Kumar Rao, Adv.
Mr. Shailesh Suman, AOR

Mr. Shekhar Naphade, Sr. Adv.

Mr. Aniruddha Joshi, Sr. Adv.

Mr. Shashibhushan P. Adgaonkar, AOR
Ms. Salonee Paranjape, Adv.

Mrs. Pradnya S. Adgaonkar, Adv.

Mr. Kiran Bishnoi, Adv.

Mr. A.S. Jamuna, Adv.

Mr. Anoop Raj, Adv.

Mr. Prashanto Chandra Sen, Sr. Adv.
Mr. Sudiep Shrivastava, Adv.

Mr. Pranav Sachdeva, AOR

Ms. Rashi Goswami, Adv.

Mr. Jatin Bhardwaj, Adv.

Mr. Tanmay Yadav, Adv.

Ms. Sirithi Sreekumar, Adv.

Mr. Pallav Mongia, AOR

Mr. Shashank Dwivedi, Adv.
Mr. Anubhav Mishra, Adv.
Ms. Sunanda Chowdhury, Adv.

Mr. Saket Sikri, Adv.
Mr. Naman Joshi, Adv.
Ms. Ritika Vohra, Adv.
Mr. Ajay P. Singh, Adv.
Ms. Charu Ambwani, Adv.
Mr. Guneet Sidhu, Adv.
Mr. Priyal Goyal, Adv.
Mr. Rahul, Adv.

Ms. Amber Tickoo, Adv.
Mr. Shivam Gera, Adv.
Mr. Akashdeep Singh, Adv.
Mr. Verdaan Jain, Adv.
Ms. Manisha Ambwani, AOR

Ms. Sukanya Lal, AOR

Mr. Saurav Agrawal, Adv.

Ms. Sonali Jaitley Bakhshi, Adv.
Mr. Jaiyesh Bakhshi, Adv.

Mr. Ravi Tyagi, AOR

Mr. Mayank Mishra, Adv.
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Manmilan Sidhu, Adv.
Manish Bhatt, Adv.
Atharva Koppal, Adv.
Neetu Devrani, Adv.
Abhijay Basu, Adv.
Babit Jamwal, Adv.
Prachi Dubey, Adv.
Anshuman Chowdhury, Adv.
Ajay Sharma, Adv.
Mahek Upadhaya, Adv.
Arya Bhatt, Adv.
Soloni Paliwal, Adv.
Harsh Khabar, Adv.
Sarthak Nayak, Adv.
Anushruti, Adv.

Darius J. Khambata, Sr. Adv.
Aditya Mehta, Adv.

C. Rashmikant, Adv.
Mahesh Agarwal, Adv.
Ankur Saigal, Adv.

S. Lakshmi Iyer, Adv.
Rohan Dakshini, Adv.
Namrata Shah, Adv.
Suprriya Lopes, Adv.
Sailee Dhayalkar, Adv.
Shashwat Singh, Adv.
Jai Sanyal, Adv.

Vidhi Shah, Adv.

E.C. Agrawala, AOR

Gaurav Pachnanda, Sr. Adv.
Garima Bajaj, AOR

Mohit Goel, Adv.

Sidharth Goel, Adv.
Raghavendra Mohan Bajaj, Adv.
Karmanya Dev Sharma, Adv.
Aishna Jain, Adv.

Shashwat Mukherjee, Adv.
Ishaan Pratap Singh, Adv.
Nikita Jaitly, Adv.
Siddharth Kapoor, Adv.
Shreya Bansal, Adv.

Sumeet Pushkarna, Sr. Adv.
Nikhilesh Krishnan, Adv.
Gaurav Varma, AOR

Varun Chugh, Adv.

Sudeep Vijayan, Adv.
Abhishek Bhushan Singh, Adv.
Swapnil Joshi, Adv.
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Ms. Aishwarya Mishra, Adv.

Dr. Amit George, Adv.

Mr. Dhiraj Abraham Philip, AOR
Mr. Febin Mathew Varghese, Adv.
Ms. Chand Chopra, Adv.

Ms. Namrata Mohapatra, Adv.
Ms. Achalika Ahuja, Adv.

Mr. Arkaneil Bhaumik, Adv.

Mr. Adhishwar Suri, Adv.

Ms. Suparna Jain, Adv.

Ms. Ibansara Syiemlieh, Adv.
Mr. Dushyant Kishna Kaul, Adv.
Ms. Rupam Jha, Adv.

Ms. Medhavi Bhatia, Adv.

Mr. Maniesh Gandhi, Adv.

Mr. Naveen Richard, Adv.

Delay in refiling SLP(C) Diary No. 7789/2024 is condoned.

Leave granted in the special leave petitions.

Hon’ble The Chief Justice pronounced the judgment on behalf of
His Lordship, Hon’ble Mr. Justice B.R. Gavai, Hon’ble Mr. Justice
Sanjay Kumar and Hon’ble Mr. Justice Augustine George Masih.

Hon’ble Mr. Justice K.V. Viswanathan pronounced a separate and
partly-dissenting judgment.

The Reference/Questions of law framed in Gayatri Balasamy v.
ISG Novasoft Technologies Limited* are answered in terms of the
signed reportable judgments.

(DEEPAK GUGLANI) (R.S. NARAYANAN)

AR-cum-PS ASSISTANT REGISTRAR
(Two signed reportable judgments are placed on the file)

** Revised on the directions of Hon’ble Court upon mentioning made by Mr. Darius
J. Khambata, learned Senior Counsel.

1 2024 SCC OnLine SC 1681
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ITEM NOS.1501+1502 COURT NO.1 SECTION XII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition for Special Leave to Appeal (C) Nos. 15336-15337/2021

[Arising out of impugned final judgment and order dated 08-08-2019
in OSA Nos. 59/2015 and 181/2015 passed by the High Court of
Judicature at Madras]

GAYATRI BALASAMY Petitioner(s)
VERSUS

M/S. ISG NOVASOFT TECHNOLOGIES LIMITED Respondent(s)

(IA No. 100004/2024 - APPROPRIATE ORDERS/DIRECTIONS, IA No.

11584/2024 - EXEMPTION FROM FILING AFFIDAVIT, IA No. 139626/2021 -
EXEMPTION FROM FILING AFFIDAVIT, IA No. 85689/2024 - INTERVENTION
APPLICATION, IA No. 248130/2024 - INTERVENTION APPLICATION, IA No.

176319/2024 - INTERVENTION APPLICATION, TIA No. 100714/2024 -
INTERVENTION APPLICATION, IA No. 100655/2024 - INTERVENTION
APPLICATION, IA No. 100523/2024 - INTERVENTION APPLICATION, IA No.
11583/2024 - PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/

ANNEXURES and TIA No. 139625/2021 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

WITH

SLP(C) No. 21301/2024 (XIV)
(IA No. 286915/2024 - STAY APPLICATION)

SLP(C) No. 17941/2019 (XIV)

SLP(C) No. 7973/2022 (XI-A)
(IA No. 128468/2022 - EARLY HEARING APPLICATION and TIA No.
63701/2022 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

SLP(C) No. 4961-4962/2024 (XII)
(FOR ADMISSION)

Diary No. 7789/2024 (XIV)

(IA No0.176896/2024-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No0.176897/2024-CONDONATION OF DELAY IN REFILING /
CURING THE DEFECTS)

SLP(C) Nos. 18656-18663/2024 (IX)
(FOR ADMISSION and I.R. and IA No.184210/2024-PERMISSION TO FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)




SLP(C) Nos. 15336-15337/2021 etc.

Civil Appeal No. 8183/2016

Civil Appeal No. 8184/2016

Date : 30-04-2025 These matters were called on for pronouncement of
judgment today.

For Petitioner(s)
Mr. Debmalya Banerjee, Adv.
Mr. Rohan Sharma, Adv.
Mr. Vikas Gogne, Adv.
Mr. Satyam Chaturvedi, Adv.
Mr. Agastya Shelat, Adv.
Ms. Tanvi Seth, Adv.
M/s. Karanjawala & Co., AOR

Mr. Tushar Mehta, SG
Mr. Sudarshan Lamba, AOR
Mr. Kanu Agarwal, Adv.

Mr. Ashwin Shanker, Adv.
Mr. Sanjay Grover, Adv.
Ms. Ridhi Nyati, Adv.
Ms. Vanshika Jain, Adv.
Mr. Shivlal Singh, Adv.
Mr. K.V. Mohan, AOR

Mr. Vaibhav Dang, Adv.

Mr. Amrendra Kumar Mehta, AOR
Ms. Anita Mahapatra, Adv.

Ms. Gunjan Kumari, Adv.

Mr. Jinendra Jain, AOR
Mr. Ajay Jain, Adv.

Mr. Krishna Sharma, Adv.
Ms. Bijay Lakshmi, Adv.
Mr. M.N. Mishra, Adv.
Mr. Manoj Gautam, Adv.
Mr. Kunaal Sharma, Adv.
Mr. Akul Chalia, Adv.
Mr. Harshit Batra, Adv.
Mr. Mitika Choudhary, Adv.
Ms. Shreya Jain, Adv.
Mr. Akshat Jain, Adv.
Mr. R.C. Bansal, Adv.

Mr. T. Harish Kumar, AOR
Mr. Bharathi Subramanian, Adv.
Mr. Shubham P. Chopra, Adv.

Mr. Arvind Datar, Sr. Adv.
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For Respondent(s)
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Nishanth Patil, AOR
M.V. Mukunda, Adv.
Mithun Shashank, Adv.
M.V. Swaroop, Adv.
Payal Chawla, Adv.
Hina Shaheen, Adv.
Arijit Dey, Adv.

Manish K. Bishnoi, AOR
Khubaib Shakeel, Adv.

Saurabh Kirpal, Sr. Adv.
Manmeet Kaur, Adv.
Debmalya Banerjee, Adv.
Rohan Sharma, Adv.
Gurtej Pal Singh, Adv.
Rohan Anand, Adv.

Jai Dogra, Adv.

Liza Vohra, Adv.

Dhruv, Adv.

Karanjawala & Co., AOR

Naresh Markanda, Sr. Adv.
Rohan Markanda, Adv.
Harsheen Madan Palli, Adv.

Chritarth Palli, AOR

Ritin Rai, Sr. Adv.

Benny P. Thomas, Sr. Adv.
Abel Tom Benny, Adv.
Abhishek Kshetarpal, Adv.
Ritika Sinha, Adv.

Ankita Gupta, Adv.
Dhiliban Varadarajan, Adv.
Debasis Jena, Adv.

Prakash Ranjan Nayak, AOR

Tushar Mehta, S.G.
Surjendu Sankar Das, AOR
Annie Mittal, Adv.

Tushar Mehta, S.G.
Nikilesh Ramachandran, AOR
Lovekesh Aggarwal, Adv.
Neelam Rathore, Adv.
Shubham Seth, Adv.
Prakruti Malhotra, Adv.

Abhinav Sharma, Adv.
Alok Tripathi, AOR
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Vikramjit Banerjee, ASG
Sudarshan Lamba, AOR

Rahul G. Tanwani, Adv.
Anantha Narayana M.G., AOR
Shubhendu Anand, Adv.
Tadimalla Bhaskar Gowtham, Adv.
Ayush Anand, Adv.

Sudipto Sircar, Adv.

Aditya Shekhar, Adv.

Rishi Ashok, Adv.

P.D.V. Srikar, Adv.

Aman Shukla, Adv.

Alabhya Dhamija, Adv.
Aditya Kashyap, Adv.
Neeleshwar Pavani, Adv.

M. Chandrakanth Reddy, Adv.

Suvigya Awasthy, Adv.
Sameer Jain, Adv.
Vivek Joshi, Adv.
Rohan Gulati, Adv.
Deepesh Raj, Adv.
Soayib Qureshi, AOR

Tushar Mehta, S.G.
Ankur Mittal, Adv.
Abhay Gupta, Adv.
Nidhi Mittal, Adv.
U.C. Mittal, Adv.
Ikshita Parihar, Adv.
Sanjivan Chakraborty, Adv.
Rakshit Ranjan, Adv.
Ankur Saboo, Adv.
Aviraj Pandey, Adv.
Kaustubh Prakash, AOR
Hita Sharma, Adv.
Tanya Singh, Adv.

Gourab Banerji, Sr. Adv.
George Pothan Poothicote, Adv.
Manisha Singh, Adv.
Jyoti Singh, Adv.
Prakarsh Kumar, Adv.
Rakesh Talukdar, Adv.
T.S. Sundaram, Adv.
Subhro Mukherjee, Adv.
Mohit Pandey, Adv.

Raka Chatterjee, Adv.
Venkata Supreeth, Adv.
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Arunava Mukherjee, AOR

SLP(C) Nos. 15336-15337/2021 etc.

Abhishek Kumar Rao, Adv.

Shailesh Suman, AOR

Shekhar Naphade, Sr. Adv.
Aniruddha Joshi, Sr. Adv.
Shashibhushan P. Adgaonkar, AOR

Salonee Paranjape, Adv.

Pradnya S. Adgaonkar, Adv.

Kiran Bishnoi, Adv.
A.S. Jamuna, Adv.
Anoop Raj, Adv.

Prashanto Chandra Sen, Sr. Adv.
Sudiep Shrivastava, Adv.

Pranav Sachdeva, AOR
Rashi Goswami, Adv.
Jatin Bhardwaj, Adv.
Tanmay Yadav, Adv.

Sirithi Sreekumar, Adv.

Pallav Mongia, AOR
Shashank Dwivedi, Adv.
Anubhav Mishra, Adv.

Sunanda Chowdhury, Adv.

Saket Sikri, Adv.
Naman Joshi, Adv.
Ritika Vohra, Adv.
Ajay P. Singh, Adv.
Charu Ambwani, Adv.
Guneet Sidhu, Adv.
Priyal Goyal, Adv.
Rahul, Adv.

Amber Tickoo, Adv.
Shivam Gera, Adv.
Akashdeep Singh, Adv.
Verdaan Jain, Adv.
Manisha Ambwani, AOR

Sukanya Lal, AOR

Saurav Agrawal, Adv.

Sonali Jaitley Bakhshi,

Jaiyesh Bakhshi, Adv.
Ravi Tyagi, AOR
Mayank Mishra, Adv.
Manmilan Sidhu, Adv.
Manish Bhatt, Adv.
Atharva Koppal, Adv.
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Neetu Devrani, Adv.
Abhijay Basu, Adv.
Babit Jamwal, Adv.
Prachi Dubey, Adv.
Anshuman Chowdhury, Adv.
Ajay Sharma, Adv.
Mahek Upadhaya, Adv.
Arya Bhatt, Adv.
Soloni Paliwal, Adv.
Harsh Khabar, Adv.
Sarthak Nayak, Adv.
Anushruti, Adv.

Darius J. Khambata, Sr. Adv.
Aditya Mehta, Adv.

C. Rashmikant, Adv.
Mahesh Agarwal, Adv.
Ankur Saigal, Adv.

S. Lakshmi Iyer, Adv.
Rohan Dakshini, Adv.
Namrata Shah, Adv.
Suprriya Lopes, Adv.
Sailee Dhayalkar, Adv.
Shashwat Singh, Adv.
Jai Sanyal, Adv.

Vidhi Shah, Adv.

E.C. Agrawala, AOR

Gaurav Pachnanda, Sr. Adv.
Garima Bajaj, AOR

Mohit Goel, Adv.

Sidharth Goel, Adv.
Raghavendra Mohan Bajaj, Adv.
Karmanya Dev Sharma, Adv.
Aishna Jain, Adv.

Shashwat Mukherjee, Adv.
Ishaan Pratap Singh, Adv.
Nikita Jaitly, Adv.
Siddharth Kapoor, Adv.
Shreya Bansal, Adv.

Sumeet Pushkarna, Sr. Adv.
Nikhilesh Krishnan, Adv.
Gaurav Varma, AOR

Varun Chugh, Adv.

Sudeep Vijayan, Adv.
Abhishek Bhushan Singh, Adv.
Swapnil Joshi, Adv.
Aishwarya Mishra, Adv.

Amit George, Adv.
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Mr. Dhiraj Abraham Philip, AOR
Mr. Febin Mathew Varghese, Adv.
Ms. Chand Chopra, Adv.

Ms. Namrata Mohapatra, Adv.
Ms. Achalika Ahuja, Adv.

Mr. Arkaneil Bhaumik, Adv.

Mr. Adhishwar Suri, Adv.

Ms. Suparna Jain, Adv.

Ms. Ibansara Syiemlieh, Adv.
Mr. Dushyant Kishna Kaul, Adv.
Ms. Rupam Jha, Adv.

Ms. Medhavi Bhatia, Adv.

Mr. Maniesh Gandhi, Adv.

Mr. Naveen Richard, Adv.

Delay in refiling SLP(C) Diary No. 7789/2024 is condoned.

Leave granted in the special leave petitions.

Hon’ble The Chief Justice pronounced the judgment on behalf of
His Lordship, Hon’ble Mr. Justice B.R. Gavai, Hon’ble Mr. Justice
Sanjay Kumar and Hon’ble Mr. Justice Augustine George Masih.

Hon’ble Mr. Justice K.V. Viswanathan pronounced a separate and
partly-dissenting judgment.

The Reference/Questions of law framed in Gayatri Balasamy v.
ISG Novasoft Technologies Limited? are answered in terms of the
signed reportable judgments.

(DEEPAK GUGLANI) (R.S. NARAYANAN)

AR-cum-PS ASSISTANT REGISTRAR
(Two signed reportable judgments are placed on the file)

2 2024 SCC OnLine SC 1681

14



		2025-05-14T17:34:51+0530
	Deepak Guglani




